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AaItaeoloIieal S1lI'Ye, •• r a.s... 
T1betaD 80 .... 

11111. 8Jui KlsbeD PaitDa,u: 
Sbri JIqri: 
SJui iMadha LIma".: 
Shrl Yuhpal SIDch: 

Will the Minilter of EIl_tIaII be 
pleased to refer tD the repl, liven to 
Unatarred Queation No. 2591 on the 
22nd September. 1985 regardin, Qae 
archaeDIDgical Burvey near Indo-
Tibetan border and atate: 

(a) whether the detailed report .... 
aince been received by Government; 
'and 

(b) it so, the cDnbenu thereof? 

The Deput, MlnJater iD the MInIB-
trJ oJ EdacaUOD (Shrl Shakt Darshan) 
(a) The Superintendent, Archaeolo-
gical Survey Df India whD made the 
survey has submitted hi. repDrt tD 
the ir~ t r General Df ArchaeDIDgy 
who is examining the same. 

(lI) DDes not urise, 
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WorkIq eI. NatknW c-.a 

119'1. SJui Shaaa PraII:aIIh S .... : 
Will the Minister Df BDDle Main be 
pleased to refer tD the reply giveD tie 
Unstarred QuestiDn No. 810 on tile 
25th August, 1985 and atate: 

(a) whether the draft l...trucu.m. 
fDr the conduct of busineoa of the 
NatiDnal CouRcil have alnce beeIl 
lnaliled; and 

(b) if nDt, when they are likel, te 
be finalised? 

The MlDlster of State iD the MIaIa-
try of Home Mairs aad Mlalater 01 
Defence Supplleo iD the MlalatrJ fII. 
Defeace (Shrl HaW): (a) ND. 

(b) SDme of the unlDns/associationa 
of Central GDvernment employees 
have nDt accepted the scheme in its 
entirety. To the extent practicable 
the Government wish to secure unai-
mity on the scheme. As SDDn liS the 
unions/assDciatiDns agree. the draft 
InstructiDns for the cDnduct of busi-
ness Df the National CDuncii will be 
flrralised. 

Death .f • Delhi Pollee otIlcIaI 

1111. Shrl Bhan_ Prakash S ...... : 
Shri Y •• hpal SiDCk: 

Will the Minister of Home Main 
be pleased tD .tate: 

(a) whether it i. a fact that .. 
Police Official died with burna iD 
Chanakyapuri Police StatlDn, New 
Delhi; 

(b) whether an,. inquiry hu beea 
conducted IntD the matter; and 

(c) if 10, the detai1a thereon 
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Tbe Depab' MlDIs&er ID tile MiDIs-
Ir7 of Home Main (SJu1 L. N. 
1IIsbra): (a) One Sub-Inspector of 
DeW ~li  who was livina in the 
Security Police quarters near the 
Ashoka Hotel, New Delhi, conunitted 
.weide by burning. 

(b) Yes, Sir. 

(c) On 29-7-19Gl1 at about •. 45 A.M. 
the Sub-Inspector set ftre to hi.r bod.J 
after pouring Iterosene oil on hi. 
cloth..... He was removed trom the 
kitchen of his house, which was lock-
ed trom inside, with the help of the 
Fire Brigade. H" was immediately 
taken to the Willingdon Hospital 
wher .. the doctors found him dead. 
An request report under seetion 174, 
Cr. P.C. was prepared and the dead-
body was sent for postmortem exa-
minat;on. The doctor opined that 
that death was due to injuries roc'\:!-
ived fr<m burning. The deceased 
left four letters in which he had 
recorded his intention to commit 
suicide, due to domestic quarrels, fln-
anci,l! difficulties elc. 

Doable ShHt Sys1em ia Delhi CoUeees 

1199. Shri Yubpal SlDeb: Will the 
Ministp.r of Edu .... tlon he pleased to 
atate: 

(a) w'h.ether any assessment ha..<IJ 
been m,de of the anticipated mone-
tary ... ings by th,' introduction of 
double shift system in ColJeges in 
Delhi; and 

(b) if so, the details thereof? 

The M.lDlster of Education (Shri M. 
C. CIII.gla): (a) and (b). No specific 
"""essn,.nt for the purpOse hal been 
made. It is, howevE"r, anticipated that 
eavings will be in on-recurring ex-
penditure to the extent of Rs. 10 to 
15 lakh. per College. 

Kecopltlon of Diplomaa ...... ed by 
East P .... I"*"a 

1211, .SJu1 P. B. Chakraveri.: 
Shri P. C. 80_: 

Will 'be Minister of EdllC8tiQD be 
pleased to state: 

(a) whether Government have de-
eided to recognise the Diploma. 01 

Associ • ., . in Civil, Electrical, Mecba-
nical ab'.! Power Engineering award-
ed by the Board of Examination fair 
Technical Education, East Pakistaa; 

(b) whether the holders of IUdio 
Diplomtla will be eligible fOr recruit-
ment to the subordinate post. and 
services under th" Central Govem-
o\ent; and 

(c) whether all facilities for promo-
tiOn to the higher category nf .er-
vice. will be extended to them with-
out further examinations or testl? 

The MIniSter Of Edaeatloa (Shri lII.. 
C. Cbagla): (a) and (b). Yes, Sir. 

(e) The holders Of these diploma. u 
well as other diplomas rrcognised for 
appointment to subordinate posts and 
services will be eligible for promotion 
to higher post. it the rules and re-
gulations of the employing Depart-
menL'l/Ministrie!l: have provision for 
such promotion, 

Mercer of NatlOaaI Institute of SporCil 

1201. Shri P. B. Chakravarti: 
Sbri K. N. Tho'ar)': 

Will the Minister of Edtleall.... b. 
pleased to state: 

(a) whether any decision has beea 
taken in regard to the proposed mer-
ger of the National InsUtute of Sport., 
Patiala and the Laxmibal College tor 
PhYsical Education. GwaIlor; 

(b) whether any objection has beea 
railed by N.l.S. on the ground that 
the two organisations were engaged 
in widely difterent actIvities; and 

(c) wbether Government have en-
... red that the merger would link up 
"he activities and promote standard 
.. aport. in the country? 

The Depot)' Minister in tile Mia. 
try  of Educatlaa (Shri Bhakl Dar-
shan): (a) Yel Sir. The Governmenl 
hold the view that to achieve better 
coordination between the two InsLitu-
tions, they should be administered b)' 
ODe Society. 




